NATIONAL HUMAN
RIGHTS COMMISSION

PIONEER, Delhi, 31.7.2024

Page No. 4, Size:(9.96)cms X (20.70)cms.

Delhi Govt, top cop yet NHRC
notices over deaths of IAS
aspirants in coaching centre

' Sl
PIDNEER NEWS SERVICE m
NEW DELHI

he NHRC has issued

notices to the Delhi
Government, city police chief
and municipal commissioner
in connection with the deaths
of three civil services aspi-
rants in the basement of a
coaching centre here. It has
sought a detailed report from

‘them in two weeks,

The Delhi Chiet secretary
has also been asked to get a
thorough survey done to
ascertain the exact number of
such institutes and coaching
centres running in violation
of the prescribed norms
across Delhi. Every detail of
such institutes, including
complaints pending against
them and action taken by the
department concerned, is to
be mentioned in the report, a
statement issued by the
NHRC said.

The NHRC said it has "taken
suo motu cognisance of
media reports that three stu-

dents drowned in the flood-
ed basement library of a
prominent civil services
coaching centre in Delhi on
July 27"

The news reports indicated
that many complaints regard-
ing waterlogging were made
to the authorities, but "no
action was taken",
Expressing serious concern
over the incident, the com-
mission observed that the
contents of the news report
indicate negligence on the
part of the authorities con-
cerned.

The commission also took
cognisance of the death of
another civil services aspirant
in Delhi's Patel Nagar area. It
has been noted that a few days
back, reportedly in another
incident of authorities' negli-
gence, another civil services
aspirant died due to electro-
cution while crossing a water-
logged street.

The commission has taken
suo motu cognisance of it, the
statement said.
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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC Issues
notices to Delh
govt, municipal
commissioner

NEW DELHI: The NHRC
has issued notices to the Delhi
government, city police chief
and municipal commissioner
in connection with the deaths
of three civil services aspirants
in the basement of a coaching
centre here.

The National Human Rights
Commission (NHRC) sought
a detailed report from them
in two weeks, a statement said.

The Delhi chief secretary has
also been asked to get a thor-
ough survey done to ascer-
tain the exact number of such
institutes and coaching cen-
tres running in violation of the
prescribed norms across Delhi.
Every detail of such institutes,
including complaints pend-
ing against them and action
taken by the department con-
cerned, is to be mentioned in
the report, the statement issued
by the NHRC said.

The NHRC said it has “taken
suo motu cognisance of media
reports that three students
drowned in the flooded base-
ment library of a prominent
civil services coaching centre
in Delhi on July 27"

The news reports indicated
that many complaints regard-
ing waterlogging were made
to the authorities, but “no action
was taken’. MPOST
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NHRC notice
to Delhi govt,
MCD & cops

Times News NETWORK

New Delhi: Taking suo motu
cognisance of the incident in-
volving the death of three
UPSC aspirants in the flooded
basement of a coaching centre
in Delhi’s Rajinder Nagar, the
National Human Rights Com-
mission issued notices to the
authorties and said that the
Delhi govt, MCD as well as law
enforcement agencies “cannot
escape their liability”.

The commission has direc-
ted the state to identify institu-
tes and coaching centres run-
ning in violation of the presc-
ribed normsacross Delhi.

The commission in its sta-
tement higlighted that news
reports indicated that many
complaints regarding water-
logging were made to the aut-
horities, but no action was ta-
ken. Expressing serious con-
cern, the commission obser-
ved that the contents of the
news report indicate negligen-
ce on the part of the authoriti-
es. It has been noted that a few
days back reportedly in anot-
her incident of authorities’
negligence a civil services
aspirant died due to electrocu-
tion while crossing a waterlog-
ged street of which it had taken
suo motu cognisance.

Notices have been issued to
the Delhi chief secretary, the
commissioner of police and
the MCD commissioner to sub-
mit a detailed report in the
matter within two weeks.

The NHRC has also asked
the state govt’s chief secretary
to get a thorough survey done to
establish the exact number of
such institutes and coaching
centres running in violation of
the norms. “The commission
would like to know about the ac-
tion taken against the respon-
sible public servants”
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{ 'CAN'T ESCAPE LIABILITIES'

NHRC secks detaﬂed
report within 2 weeks

HT Correspondent

letters@hindustantimes.com

NEW DELHI: The National
Human Rights Commission
(NHRC) on Tuesday said it has
taken suo motu cognisance of
media reports of the death by
drowning of three IAS aspirants
in the flooded basement of a
coaching centre, and asked all
concerned agencies to submit a
detailed report on the matter
within two weeks.

The commission stated that
the news reports indicate negli-
gence on the part of the authori-
ties, and said that accountability
needs to be fixed.

“The News report indicated
that many complaints regarding
water logging were made to the
authorities, but no action was
taken. It has been noted that a
few days back reportedly in
another incident of authorities’
negligence a civil services aspi-
rant died due to electrocution
while crossing a waterlogged

street of which it had taken suo
motu cognizance. Therefore,
the Government of NCT of Delhi
Government, Municipal Corpo-
ration and law enforcement
agencies cannot escape their lia-
bility. Accordingly, notices have
been issued to the Chief Secre-
tary, Government of NCT of
Delhi, the Commissioner of
Police and the Commissioner,
MCD to submit a detailed report
in the matter within two
weeks,” NHRC said in a state-
ment.

The commission also stated
that the Delhi chief secretary
has been asked to initiate a sur-
vey to know the exact number
of coaching centres running in
violation of prescribed norms
across the Capital. NHRC has
also asked the state government
to intimate about the compen-
sation paid to the next of kin of
the deceased, as well as steps
taken or proposed to ensure
that such incidents do not recur,
the statement added.
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NHRC seeks
report from govt,
asks for details of

errant institutes

New Dehi: The National Human
Rights Commission Tuesday is-
sued notices to the Centre and
Delhi government inconnection
with the incidentin whichthree
IAS aspirants drowned in the
flooded basement library of a
coaching centre in Delhi.
Calling for adetailed reportin
two weeks, the NHRC observed
thatnews reports “indicated neg-
ligenceonthe partof authorities”
and said they could notescape li-
ability. It also said the Delhi chief
secretary had been asked o get
a “thorough survey” done to as-
certain exactnumber of such in-
stitutes and coaching centres
runningin violation of prescribed
norms across the Capital.
Meanwhile, in Noida, a team
Tuesday sealed basements of
two coaching centres — Aakash
Institute and FIITJEE — in Sector
62 Officialsattributed the action
to lack of proper safety arrange-
ments in the sealed portions,
Ramesh Baltish, head of FIIT-
JEE, Noida, said the sealed base-
ment was “mostly used to store
study materials”. Represent-
atives of other coaching insti-
tutes facing action could not be
reached forcomment. ENS
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NHRC seeks report
on coaching centre
deaths, compensation

EXPRESS NEWS SERVICE @ New Deln

THE National Human Rights Commission
(NHRC) on Tuesday served notices on Delhi
Chief Secretary Naresh Kumar, Police Com-
missioner Sanjay Arora and the Municipal
Commissioner Ashwini Kumar seeking a de-
tailed report over the death of three civil serv-
ices aspirants by drowning at their coaching
centre in the Rajinder Nagar area on July 27.

Stating that the Government of NCT of
Delhi, Municipal Corporation as well as the
law enforcement agencies cannot escape
their liability, the commission said, “The
Delhi Chief Secretary has also been asked
to get a thorough survey done to know the
exact number of such institutes and coach-
ing centres running in violation of the pre-
scribed norms across Delhi.”

An NHRC official said that every detail of
the institutes is to be mentioned in the re-
port. “The Commission would like to know
about the action taken against the responsi-
ble public servants who failed to do their
lawful duty to check these irregularities. It
has asked the government of NCT of Delhi
to intimate about the compensation paid to
the next of kin of the deceased and steps
taken to avoid such occurrence,” it said.
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NHRC takes action against death of
three students due o drowning
NHRC, India took suo moto cog-
nisance of media reports that 3
students drowned to death in the
flooded basement library of a
prominent civil services coach-
ing centre in Delhi on July 27.
Expressing serious concern over
the incident, the Commission has
issued notices to the Chief Sec-
retary, Govt of NCT of Delhi, the
Commissioner of Police and the
Commissioner, Municipal Corpo-
ration to submit a detailed report
Vv in the matter within two weeks,
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Pak declines Bhadrak Army man's incarceration as PoW

External Affairs
Ministry clarifies
to NHRC

PNS ® BHUBANESWAR

T]lt‘ Ministry of External
Affairs responding to a query
by the NHRC concerning the
possible incarceration of a
Bhadrak man in Pakistan as a
missing defence personnel
(MDP) since the Tndo-Pak
War of 1965, stated that Pa-
kistan does not acknowledge
the presence of the Indian
MDP in its custody.

The Ministry of External
Affairs (PAT Division) .Gov-
ernment of India, informed to
the commission that as per
records, 83 MDPs including
Prisoners of War(PoWs) are
believed to be in Pakistani jail.
The Government of India has
repeatedly taken up the mat-
ter with the Government of

Pakistan through diplomatic
channels and during high level
contacts for the release of Tn-
dian MDPs believed to be in
Pakistan. However, Pakistan
does notacknowledge the pres-
ence of Indian MDP in its
custody.

Ananda Patri, a native of
Sanalpur sasan in Bhadrak, had
joined the Army in Bengal
Defence Battalion. While he
was serving as a sepoy in the
Bengal Defence Regiment
during Indo-Pakistan War of
1965, he went missing.

As per the media reports,
Ananda is alive and languish-
ing in Pakistan jail as Prisoner
of War(POW). His family
members have made several
requests to various authorities
for his release from jail and
reunion with family but of no
avail.

Bidyadhar, Anand's son said
that after the war, his father

did not return home. Though
his mother Sakhi and other
relatives sent him many let-
ters ,but the letters did not get
answered. Neither did his fa-
ther return. Bidyadhar (68) is
married and living with his
family in Kalyani village. The
family has not got any com-
pensation yet.

Notably, the National Hu-
man Rights commission
(NHRC) on March 8 sought
for an Action Taken Report
within a period of four weeks
from the Secretary, Ministry
of Home Affairs and the Sec-
retary Ministry of External
Affairs on release of sepoy
Ananda.

The NHRC passed the order
acting on a petition filed by
activist-lawyer Radhakanta
Tripathy. He sought for an in-
tervention of the Commission
in matter
Ananda.

concerning
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K’pada migrant worker’s death

NHRC seeks ATR from Gujarat
Labour Commissioner

PNS = EHUBANESWAR

Thc National Human

Rights Commission (NHRC)
has recently sought an action-
taken report (ATR) within four
weeks from the Gujarat Labour
Commissioner and Director
General of Police regarding the

death of a migrant worker of

Kendrapada district in Odisha..

The NHRC passed the direc-
tion on a petition filed by
rights activist Sagar Kumar
Jena of Endar village.

Jena stated that a 35-year-
old migrant worker, Sanjay
Swain, of Benupali village un-

der Marshaghai block of
Kendrapada district died on
May 16, 2024,

The deceased was working
in Pandesara Sonal Industrial
Society of Surat for last 12
years. As the deceased was the
only bread earner for the fam-
ily, Jena urged the commission
for an impartial investigation
into his death and compensa-
tion to be provided to his fam-
ily members.

Acting on the petition, the
NHRC directed the Labour
Commissioner and the DGP
of Gujarat to do the needful
and submit a report.
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Delhi Govt, top cop yet NHRC
notices over deaths of IAS
aspirants in coaching centre

PIONEER NEWS SERVICE m
NEW DELH|

he NHRC has issued

notices to the Delhi
Government, city police chief
and municipal commissioner
in connection with the deaths
of three civil services aspi-
rants in the basement of 4
coaching centre here. It has
sought a detailed report from
them in two weeks.
The Delhi Chief secretary
has also been asked to get a
thorough survey done to
ascertain the exact number of
such institutes and coaching
centres running in violation
of the prescribed norms
across Delhi. Every detail of
such institutes, including
complaints pending against
them and action taken by the
department concerned, is to
be mentioned in the report, a
statement issued by the
NHRC said.
The NHRC said it has "taken
suo motu cognisance of
media reports that three stu-

dents drowned in the flood-
ed basement library of a
prominent civil services
coaching centre in Delhi on
July 27"

The news reports indicated
that many complaints regard-
ing waterlogging were made
to the authorities, but "no
action was taken'.
Expressing serious concern
aver the incident, the com-
mission observed that the
contents of the news report
indicate negligence on the
part of the authorities con-
cerned.

The commission also took
cognisance of the death of
another civil services aspirant
in Delhi's Patel Nagar area. It
has been noted that a few days
back, reportedly in another
incident of authorities' negli-
gence, another civil services
aspirant died due to electro-
cution while crossing a water-
logged street.

The commission has taken
suo motu cognisance of it, the
statement said.
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Delhi Govt, top cop yet NHRC
notices over deaths of IAS
aspirants in coaching centre

PIONEER NEWS SERVICE m
NEW DELH|

he NHRC has issued

notices to the Delhi
Government, city police chief
and municipal commissioner
in connection with the deaths
of three civil services aspi-
rants in the basement of 4
coaching centre here. It has
sought a detailed report from
them in two weeks.
The Delhi Chief secretary
has also been asked to get a
thorough survey done to
ascertain the exact number of
such institutes and coaching
centres running in violation
of the prescribed norms
across Delhi. Every detail of
such institutes, including
complaints pending against
them and action taken by the
department concerned, is to
be mentioned in the report, a
statement issued by the
NHRC said.
The NHRC said it has "taken
suo motu cognisance of
media reports that three stu-

dents drowned in the flood-
ed basement library of a
prominent civil services
coaching centre in Delhi on
July 27"

The news reports indicated
that many complaints regard-
ing waterlogging were made
to the authorities, but "no
action was taken'.
Expressing serious concern
aver the incident, the com-
mission observed that the
contents of the news report
indicate negligence on the
part of the authorities con-
cerned.

The commission also took
cognisance of the death of
another civil services aspirant
in Delhi's Patel Nagar area. It
has been noted that a few days
back, reportedly in another
incident of authorities' negli-
gence, another civil services
aspirant died due to electro-
cution while crossing a water-
logged street.

The commission has taken
suo motu cognisance of it, the
statement said.
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Delhi Govt, top cop yet NHRC
notices over deaths of IAS
aspirants in coaching centre

PIONEER NEWS SERVICE m
NEW DELH|

he NHRC has issued

notices to the Delhi
Government, city police chief
and municipal commissioner
in connection with the deaths
of three civil services aspi-
rants in the basement of 4
coaching centre here. It has
sought a detailed report from
them in two weeks.
The Delhi Chief secretary
has also been asked to get a
thorough survey done to
ascertain the exact number of
such institutes and coaching
centres running in violation
of the prescribed norms
across Delhi. Every detail of
such institutes, including
complaints pending against
them and action taken by the
department concerned, is to
be mentioned in the report, a
statement issued by the
NHRC said.
The NHRC said it has "taken
suo motu cognisance of
media reports that three stu-

dents drowned in the flood-
ed basement library of a
prominent civil services
coaching centre in Delhi on
July 27"

The news reports indicated
that many complaints regard-
ing waterlogging were made
to the authorities, but "no
action was taken'.
Expressing serious concern
aver the incident, the com-
mission observed that the
contents of the news report
indicate negligence on the
part of the authorities con-
cerned.

The commission also took
cognisance of the death of
another civil services aspirant
in Delhi's Patel Nagar area. It
has been noted that a few days
back, reportedly in another
incident of authorities' negli-
gence, another civil services
aspirant died due to electro-
cution while crossing a water-
logged street.

The commission has taken
suo motu cognisance of it, the
statement said.
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Delhi Govt, top cop yet NHRC
notices over deaths of IAS
aspirants in coaching centre

PIONEER NEWS SERVICE m
NEW DELH|

he NHRC has issued

notices to the Delhi
Government, city police chief
and municipal commissioner
in connection with the deaths
of three civil services aspi-
rants in the basement of 4
coaching centre here. It has
sought a detailed report from
them in two weeks.
The Delhi Chief secretary
has also been asked to get a
thorough survey done to
ascertain the exact number of
such institutes and coaching
centres running in violation
of the prescribed norms
across Delhi. Every detail of
such institutes, including
complaints pending against
them and action taken by the
department concerned, is to
be mentioned in the report, a
statement issued by the
NHRC said.
The NHRC said it has "taken
suo motu cognisance of
media reports that three stu-

dents drowned in the flood-
ed basement library of a
prominent civil services
coaching centre in Delhi on
July 27"

The news reports indicated
that many complaints regard-
ing waterlogging were made
to the authorities, but "no
action was taken'.
Expressing serious concern
aver the incident, the com-
mission observed that the
contents of the news report
indicate negligence on the
part of the authorities con-
cerned.

The commission also took
cognisance of the death of
another civil services aspirant
in Delhi's Patel Nagar area. It
has been noted that a few days
back, reportedly in another
incident of authorities' negli-
gence, another civil services
aspirant died due to electro-
cution while crossing a water-
logged street.

The commission has taken
suo motu cognisance of it, the
statement said.
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Delhi Govt, top cop yet NHRC
notices over deaths of IAS
aspirants in coaching centre
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he NHRC has issued

notices to the Delhi
Government, city police chief
and municipal commissioner
in connection with the deaths
of three civil services aspi-
rants in the basement of 4
coaching centre here. It has
sought a detailed report from
them in two weeks.
The Delhi Chief secretary
has also been asked to get a
thorough survey done to
ascertain the exact number of
such institutes and coaching
centres running in violation
of the prescribed norms
across Delhi. Every detail of
such institutes, including
complaints pending against
them and action taken by the
department concerned, is to
be mentioned in the report, a
statement issued by the
NHRC said.
The NHRC said it has "taken
suo motu cognisance of
media reports that three stu-

dents drowned in the flood-
ed basement library of a
prominent civil services
coaching centre in Delhi on
July 27"

The news reports indicated
that many complaints regard-
ing waterlogging were made
to the authorities, but "no
action was taken'.
Expressing serious concern
aver the incident, the com-
mission observed that the
contents of the news report
indicate negligence on the
part of the authorities con-
cerned.

The commission also took
cognisance of the death of
another civil services aspirant
in Delhi's Patel Nagar area. It
has been noted that a few days
back, reportedly in another
incident of authorities' negli-
gence, another civil services
aspirant died due to electro-
cution while crossing a water-
logged street.

The commission has taken
suo motu cognisance of it, the
statement said.
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Delhi Govt, top cop yet NHRC
notices over deaths of IAS
aspirants in coaching centre

PIONEER NEWS SERVICE m
NEW DELH|

he NHRC has issued

notices to the Delhi
Government, city police chief
and municipal commissioner
in connection with the deaths
of three civil services aspi-
rants in the basement of 4
coaching centre here. It has
sought a detailed report from
them in two weeks.
The Delhi Chief secretary
has also been asked to get a
thorough survey done to
ascertain the exact number of
such institutes and coaching
centres running in violation
of the prescribed norms
across Delhi. Every detail of
such institutes, including
complaints pending against
them and action taken by the
department concerned, is to
be mentioned in the report, a
statement issued by the
NHRC said.
The NHRC said it has "taken
suo motu cognisance of
media reports that three stu-

dents drowned in the flood-
ed basement library of a
prominent civil services
coaching centre in Delhi on
July 27"

The news reports indicated
that many complaints regard-
ing waterlogging were made
to the authorities, but "no
action was taken'.
Expressing serious concern
aver the incident, the com-
mission observed that the
contents of the news report
indicate negligence on the
part of the authorities con-
cerned.

The commission also took
cognisance of the death of
another civil services aspirant
in Delhi's Patel Nagar area. It
has been noted that a few days
back, reportedly in another
incident of authorities' negli-
gence, another civil services
aspirant died due to electro-
cution while crossing a water-
logged street.

The commission has taken
suo motu cognisance of it, the
statement said.
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NHRC issues notices in
coaching centre deaths

Agencies
NEW DELHI

The NHRC has issued notices
to the Delhi government, city
police chief and municipal
commissioner in connection
with the deaths of three civil
services aspirants in the base-
ment of a coaching centre
here.

The National Human
Rights Commission (NHRC)
sought a detailed report from
them in two weeks, a state-
ment said.

The civil services aspirants,
who are protesting outside
Rau's coaching centre in Old
Rajinder Nagar went on an
indefinite hunger strike,
demanding action in the case
of the death of three students.

Meanwhile, a Delhi court
reserved its order on the bail
plea of an SUV driver and four
owners of the coaching centre.

The Delhi High Court will
hear a PIL on Wednesday
seeking a high-level inquiry
into the Rajinder Nagar coach-
ing centre incident, citing
huge corruption.

UPSC aspirants and coach-
ing centres in Mukherjee
Nagar and Rajinder Nagar are
in a state of uncertainty as
classes remained suspended
in the wake of MCD's sealing
drive against centres operat-
ing illegally from basements.

The new batch of UPSC aspi-
rants, slated to start in the first
week of August, is likely to be
delayed as most coaching have
suspended their operations.
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» Manohar Agnani is Special
Monitor NHRC

Manohar Agnani has been appointed

Special Monitor of the National

Human Rights Commission (NHRC).

He is former 1993 batch IAS officer of Madhya
Pradesh cadre.
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NHRC notice to Delhi govt, police

New Delhi, July 30: The
MNational Human Righis
Commission (NHRC) has
issued notices to the Delhi
government. city police
chief and municipal som-
rmissioner in connection
with the deaths of three
civil services asoirants in
the basement of a coaching
centre here,

The MNHRC sought a
detailed report from them

in swo weeks, a statement
sail. The Delhi chief secre-
tary hasalso been asked to
get a chorcugh survey
done to asceriain the exact
ponnber of seeh insiilwes
and caaching centres run-
ning in viclation of the
preseribed norms across
Delhi. Every detail of such
Institutes, meinding com-
plaints pending against
them and action taken by

FLOODING DEATHS

thedepartment concerned,
is to be menticned in the
report, the statement
issuel by (e NHRC said.
Meanwhile, a conrr here
reserved its order cn the
bail plea ¢f an SUV driver
and four owners of the

coaching centre tor wed-
nesday, Judicial Magist.

rate Vinod Kumar

reserved the order on the
bail plea of the driver
Manui Kathuria and the
basement owners Teiinder
Singh, Parvinder Singh,
Harvinder Siogh, and
Sarabjeet Singh.

Civil services agpirants
from instifutes in Delhi's
coaching b holding
protests against the MCLD

following the death of
three s:udents.
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Coaching centre deaths: NHRC issues notices to Delhi govt,
municipal commissioner

https://timesofindia.indiatimes.com/city/delhi/coaching-centre-deaths-nhrc-issues-
notices-to-delhi-govt-municipal-commissioner/articleshow/112132763.cms

NEW DELHI: The National Human Rights Commission (NHRC) has issued notices to
the Delhi government, city police chief, and municipal commissioner regarding the
deaths of three civil services aspirants in a flooded basement of a coaching center.
The NHRC has requested a detailed report within two weeks. Additionally, the Delhi
chief secretary has been asked to survey the number of coaching centers operating in
violation of norms across the city.

The NHRC stated that it has "taken suo motu cognisance of media reports that three
students drowned in the flooded basement library of a prominent civil services coaching
centre in Delhi on July 27." Reports indicated that numerous complaints about
waterlogging had been made to the authorities, but "no action was taken."
Expressing serious concern, the commission remarked that the news report's contents
suggest negligence by the concerned authorities.

The NHRC also acknowledged the death of another civil services aspirant in Delhi's
Patel Nagar area. It was reported that a few days ago, another aspirant died from
electrocution while crossing a waterlogged street, highlighting further negligence by the
authorities.

"The commission has taken suo motu cognisance of it," the statement mentioned.

In response to these incidents, the NHRC demanded that the Delhi chief secretary
ascertain the exact number of such institutes and their adherence to prescribed norms.
The report should include every detail of these institutes, including pending complaints
and actions taken by the concerned department.

These developments come after three students lost their lives due to drowning in a
flooded basement library and another student succumbed to electrocution, prompting
serious concerns about safety and administrative oversight in Delhi’'s educational
infrastructure.
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Coaching Centre Deaths: NHRC Issues Notices to Delhi Govt,
Municipal Commissioner

https://www.republicworld.com/india/delhi-coaching-centre-deaths-nhrc-issues-notices-
to-delhi-govt-municipal-commissioner

The NHRC has issued notices to the Delhi government, city police chief and municipal
commissioner in connection with the deaths of three civil services aspirants in the
basement of a coaching centre in Delhi.

New Delhi: The NHRC has issued notices to the Delhi government, city police chief, and
municipal commissioner in connection with the deaths of three civil services aspirants in
the basement of a coaching centre here. The National Human Rights Commission
(NHRC) sought a detailed report from them in two weeks, a statement said.

The Delhi chief secretary has also been asked to get a thorough survey done to
ascertain the exact number of such institutes and coaching centres running in violation
of the prescribed norms across Delhi. Every detail of such institutes, including
complaints pending against them and action taken by the department concerned, is to
be mentioned in the report, the statement issued by the NHRC said.

The NHRC said it has "taken suo motu cognisance of media reports that three students
drowned in the flooded basement library of a prominent civil services coaching centre in
Delhi on July 27".

The news reports indicated that many complaints regarding waterlogging were made to
the authorities, but "no action was taken".

Expressing serious concern over the incident, the commission observed that the
contents of the news report indicate negligence on the part of the authorities concerned.

The commission also took cognisance of the death of another civil service aspirant in
Delhi's Patel Nagar area.

It has been noted that a few days back, reportedly in another incident of authorities'
negligence, another civil service aspirant died due to electrocution while crossing a
waterlogged street. The commission has taken suo motu cognisance of it, the statement
said.
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Delhi coaching centre deaths: NHRC issues notices to Delhi
Government, Municipal Commissioner

https://www.thehindu.com/news/national/delhi-coaching-centre-deaths-nhrc-issues-
notices-to-delhi-government-municipal-commissioner/article68463557.ece

The NHRC sought a detailed report from them in two weeks

The National Human Rights Commission India (NHRC) has issued notices to the Delhi
Government, city police chief, and Municipal Commissioner in connection with the
deaths of three civil services aspirants in the basement of a coaching centre.

“The NHRC sought a detailed report from them in two weeks”, a statement said.

The Delhi Chief Secretary has also been asked to get a thorough survey done to
ascertain the exact number of such institutes and coaching centres running in violation
of the prescribed norms across Delhi. “Every detail of such institutes, including
complaints pending against them and action taken by the department concerned, is to
be mentioned in the report”, the statement issued by the NHRC said.

The NHRC said it has "taken suo motu cognisance of media reports that three students
drowned in the flooded basement library of a prominent civil services coaching centre in
Delhi on July 27".

The news reports indicated that many complaints regarding waterlogging were made to
the authorities, but "no action was taken".

Expressing serious concern over the incident, the Commission observed that the
contents of the news report indicate negligence on the part of the authorities concerned.

The Commission also took cognisance of the death of another civil services aspirant in
Delhi's Patel Nagar area.

It has been noted that a few days back, reportedly in another incident of authorities'
negligence, another civil services aspirant died due to electrocution while crossing a
waterlogged street. The Commission has taken suo motu cognisance of it, the
statement said.
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Delhi coaching centre deaths: NHRC issues notices to Delhi govt,
MCD commissioner

https://www.indiatvhews.com/news/india/delhi-coaching-centre-deaths-nhrc-issues-
notices-to-delhi-govt-mcd-commissioner-2024-07-30-944337

Delhi coaching centre deaths: Delhi Police have also served a notice to the MCD,
seeking information on the desilting of drains and occupancy certificate of the Rau's IAS
Study Circle basement, where three civil service aspirants died due to flooding.

Delhi coaching centre deaths: The National Human Rights Commission (NHRC) has
issued notices to the Delhi government, city police chief and MCD Commissioner in
connection with the deaths of three civil services aspirants in the basement of a
coaching centre in Old Rajinder Nagar. The NHRC has sought a detailed report from
them in two weeks.

The NHRC said it has "taken suo motu cognisance of media reports that three students
drowned in the flooded basement library of a prominent civil services coaching centre in
Delhi on July 27. "The news reports indicated that many complaints regarding
waterlogging were made to the authorities, but "no action was taken". Expressing
serious concern over the incident, the commission observed that the contents of the
news report indicate negligence on the part of the authorities concerned," the
commission said in a statement issued by the NHRC.

NHRC takes cognisance of death of aspirant in Patel Nagar area

The commission also took cognisance of the death of another civil services aspirant in
Delhi's Patel Nagar area. "It has been noted that a few days back, reportedly in another
incident of authorities' negligence, another civil services aspirant died due to
electrocution while crossing a waterlogged street. The commission has taken suo motu
cognisance of it," the statement said.

The Delhi Chief Secretary has also been asked to get a thorough survey done to know
the exact number of such institutes and coaching centres running in violation of the
prescribed norms across Delhi. Every detail of such institutes including complaints
pending against them and action taken by the department concerned is to be mentioned
in the report.

"The Commission would like to know about the action taken against the responsible
public servants who failed to do their lawful duty to check these irregularities. Apart from
this, the Commission has asked the Government of NCT of Delhi to intimate about the
compensation paid to the next of kin of the deceased as well as steps taken/ proposed
to ensure that such tragic incidents do not recur," it added.

MHA constitutes committee to probe Rau's IAS Study Circle tragedy
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The Ministry of Home Affairs has constituted a committee to probe the tragic incident
that claimed the lives of three IAS aspirants. The committee will inquire into the
reasons, fix responsibility, suggest measures and recommend policy changes.

In a post on X, the Spokesperson of the Union Home Ministry said, "The committee will
include the Additional Secretary of MoHUA, Principal Secretary (Home), Delhi Govt,
Special CP, Delhi Police, Fire Advisor and Joint Secretary, MHA as the Convener." The
committee will have to submit its report in 30 days, it added.

Earlier in the day, the Tis Hazari Court sent five arrested accused to 14-day judicial
custody. The accused include four co-owners of the property and an SUV driver who
damaged the gate, which led to gushing rainwater in the basement of Rau's IAS Study
Circle. Delhi Police has arrested seven accused so far. The other two were coaching
owner and coordinator, who were also sent to judicial custody after being arrested by
the Police.

Delhi Police serves notice to MCD

Meanwhile, continuing with the probe, the Delhi Police also wrote to MCD seeking
information about the steps taken by it in desilting. "A notice has been served to the
MCD seeking information in the investigation of a case registered in connection with the
death of three students at a coaching centre in Old Rajinder Nagar on July 27," the
Delhi Police stated in a release.

The Police have also asked for details on whether any complaints were filed against the
coaching institute with the civic agency and what actions were taken in response. "We
may question MCD officials about desilting of drains and the clearance certificate issued
by them to the Rau's IAS Study Circle, where three students died due to the flooding of
a basement being used as a library," a senior police officer stated.
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Delhi coaching centre deaths: NHRC issues notices to Delhi govt,
municipal commissioner

https://www.mid-day.com/news/india-news/article/delhi-coaching-centre-deaths-nhrc-
issues-notices-to-delhi-govt-municipal-commissioner-23369711

The National Human Rights Commission (NHRC) has issued notices to the Delhi
government, city police chief and municipal commissioner after the deaths of three civil
services aspirants in the basement of a coaching centre in Delhi.

As per the PTI report, the NHRC sought a detailed report from them in two weeks, a
statement said.

The Commission has also asked Delhi chief secretary to get a thorough survey done to
ascertain the exact number of such institutes and coaching centres that are operating in
violation of the prescribed norms across Delhi. The report has to be mention every
detail of such institutes, including complaints pending against them and action taken by
the department concerned, the statement issued by the NHRC said.

As per the PTI report, NHRC said it has "taken suo motu cognisance of media reports
that three students drowned in the flooded basement library of a prominent civil services
coaching centre in Delhi on July 27".

The news reports indicated that many complaints regarding waterlogging were made to
the authorities, but "no action was taken".

The commission observed that the contents of the news report indicate negligence on
the part of the authorities concerned.

The commission also took cognisance of the death of another civil services aspirant in
Delhi's Patel Nagar area.

It has been noted that a few days back, reportedly in another incident of authorities'
negligence, another civil services aspirant died due to electrocution while crossing a
waterlogged street. The commission has taken suo motu cognisance of it, the statement
said, reported PTI.

Earlier on Tuesday the Municipal Corporation of Delhi sealed 13 coaching centres in the
Old Rajinder Nagar area as it launched action against illegally run classes after three
IAS aspirants died as the basement of their institute got flooded following heavy rains,
officials said.

A Delhi government statement issued late on Sunday said a civic body team visited the
central Delhi coaching hub to initiate action against centres operating from basements.
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Around 13 such coaching centres were sealed during the action till late Sunday night, it
said.

These included IAS Gurukul, Chahal Academy, Plutus Academy, Sai Trading, |AS Setu,

Topper’'s Academy, Dainik Samvad, Civils Daily IAS, Career Power, 99 Notes, Vidya
Guru, Guidance IAS, and Easy for IAS.
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Delhi Coaching Centre Deaths: NHRC Steps In, Popular Institute
Drishti IAS Among Those Sealed

https://www.outlookindia.com/national/delhi-coaching-centre-deaths-nhrc-drishti-ias-
mukherjee-naqgar-vikas-divyakirti-rau-study-circle-rajinder-nagar

Three IAS aspirants -- Shreya Yadav from Uttar Pradesh, Tanya Soni from Telangana,
and Nevin Dalwin from Kerala -- died after the basement of a building housing Rau's
IAS Study Circle coaching institute was flooded following rain on the evening of July 27

The National Human Rights Commission (NHRC) on Tuesday issued notices to the
Delhi government, city police chief and municipal commissioner in connection with the
deaths of three civil services aspirants in the flooded basement of a coaching centre in
Rajinder Nagar.

Three IAS aspirants -- Shreya Yadav from Uttar Pradesh, Tanya Soni from Telangana,
and Nevin Dalwin from Kerala -- died after the basement of a building housing Rau's
IAS Study Circle coaching institute was flooded following rain on the evening of July 27.
According to officials, Rau's IAS Study Circle was illegally using the basement of the
building as a library. Locals have alleged that the drainage system in the area was
heavily clogged with silt.

The NHRC sought a detailed report from them in two weeks, a statement said.

The Delhi chief secretary was also asked to get a thorough survey done to ascertain the
exact number of such institutes and coaching centres running in violation of the
prescribed norms across Delhi, according to news agency PTI.

Every detail of such institutes, including complaints pending against them and action
taken by the department concerned, is to be mentioned in the report, the statement
issued by the NHRC said.
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Delhi Coaching Centre Flooding: NHRC Takes Suo-Motu Cognizance,
Issues Notice To MCD Commissioner

https://www.republicworld.com/education/delhi-coaching-centre-flooding-nhrc-takes-
suo-motu-cognizance-issues-notice-to-mcd-commissioner

NHRC issued notices to the Delhi Chief Secretary, the Police Commissioner and the
MCD Commissioner calling for a detailed report in the matter within two weeks.

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu
cognizance of media reports concerning the tragic drowning of three students in the
flooded basement library of a prominent civil services coaching centre in Delhi on July
27, 2024. The incident has sparked serious concerns regarding the negligence of the
authorities.

'Negligence of Authority Despite Multiple Complaints'

Expressing grave concern, the NHRC noted that multiple complaints about waterlogging
had been lodged with the authorities, yet no preventive action was taken. This
negligence reportedly resulted in the fatal incident, wherein approximately 35 students
were present in the library when heavy rainwater inundated the basement, causing a
panic situation akin to a dam burst.

NHRC Issues Notices To MCD Commissioner & Others

In response, the NHRC has issued notices to the Chief Secretary of Delhi, the Police
Commissioner, and the Commissioner of the Municipal Corporation of Delhi (MCD).
They have been directed to submit a detailed report within two weeks, addressing the
circumstances surrounding the incident, actions taken, and measures proposed to
prevent such occurrences in the future.

Carry Out Survey To Identify Such Coaching Centres Violating Noms, NHRC
Directs

The Commission has also instructed the Delhi Chief Secretary to conduct a
comprehensive survey to identify coaching centres and institutes operating in violation
of prescribed norms across the capital. This survey should detail the number of such
establishments, pending complaints, and actions taken against negligent officers who
failed to enforce regulations.
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Moreover, the NHRC has requested information on the compensation provided to the
families of the deceased students and the steps taken to ensure such tragic incidents
do not recur.

Media reports revealed that the flooding occurred when the basement gate broke down,
allowing rainwater to flow in. Despite the urgency, rescue divers arrived only after a
significant delay, further exacerbating the situation. The delay in deploying water suction
pumps contributed to the worsening of conditions.

This incident is not isolated; a few days prior, a civil services aspirant died from
electrocution while crossing a waterlogged street, another instance of apparent official
negligence that the NHRC had also taken cognizance of.
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Hooch tragedy: NHRC issues notices to Tamil Nadu govt, DGP

https://www.msn.com/en-in/news/India’/hooch-tragedy-nhrc-issues-notices-to-tamil-
nadu-govt-dgp/ar-
BB10oRrZk?ocid=iehp&apiversion=v2&noservercache=1&domshim=1&renderwebcompo
nents=1&wcseo=1&batchservertelemetry=1&noservertelemetry=1

New Delhi, Jun 25 (PTI) The NHRC on Tuesday said it has issued notices to the Tamil
Nadu government and police chief in connection with the hooch tragedy in Kallakurichi
district and sought a report in a week.

Till Monday, 58 people had died in the district after consuming illicit liquor. As many as
219 people have been admitted to various hospitals

In a statement, the National Human Rights Commission (NHRC) said it has taken suo
motu cognisance of a media report that several people lost their lives after consuming
spurious liquor in Kallakurichi.

Reportedly, a large number of people including women are under treatment in hospitals
and some of them are in critical condition. The content of the news report, if true, raises
a serious issue of violation of the right to life of the victims, it said.

States have the exclusive power to regulate the production, manufacturing, possession,
transportation, purchase and sale of liquor.

Accordingly, notices have been issued to the chief secretary and the director general of
police of Tamil Nadu, seeking a detailed report within one week, the statement said.

The report is expected to include the status of the FIR, the medical treatment of the
victims who are hospitalised and the status of disbursement of the compensation to the
aggrieved families by the state government, it said.

The commission also sought details of action taken against "delinquent officers
responsible for the tragedy", the statement said.

The state government has ordered a probe into the incident.
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Human rights commission issues notices to Delhi gov t, police, MCD
over death of Civil Services aspirants

https://www.edexlive.com/news/2024/Jul/30/human-rights-commission-issues-notices-
to-delhi-govt-police-mcd-over-death-of-civil-services-aspirants

Even the death of Civil Services aspirant in Patel Nagar area of Delhi was noted, where,
the youngster died by electrocution while crossing a waterlogged street

The National Human Rights Commission (NHRC) has issued notices to the Government
of Delhi, the city police chief as well as municipal commissioner regarding the three Civil
Services aspirants' deaths in the basement of coaching centre Rau's IAS Study Circle in
Old Rajender Nagar, Delhi.

The NHRC has given them a time of two weeks to submit detailed reports, mentioned
their statement, according to a report by PTI.

To understand how many coaching centres and institutes have been functioning in total
violation of the norms prescribed across Delhi, the Delhi chief secretary needs to
conduct a thorough survey.

All details like pending complaints against these coaching centres, action taken and so
on — all of these details need to be incorporated in the report.

The NHRC said it has "taken suo motu cognisance of media reports that three students
drowned in the flooded basement library of a prominent civil services coaching centre in
Delhi on July 27".

Waterlogging complaints were made to the authorities but no action was taken, reports
suggested, thus, this points at negligence on the part of the authorities.

Even the death of Civil Services aspirant in Patel Nagar area of Delhi was noted, where,
the youngster died by electrocution while crossing a waterlogged street.

Suo motu cognisance has been taken of it, the commission said.
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IAS aspirants’ death: ‘MCD, Delhi govt cannot escape liability’, says
NHRC taking suo motu case

https://www.theweek.in/news/india/2024/07/30/ias-aspirants-death-mcd-delhi-govt-
cannot-escape-liability-says-nhrc-taking-suo-motu-case.html

Taking suo motu cognisance of three IAS aspirants in the basement of a coaching
centre in Old Rajinder Nagar, the National Human Rights Commission issued notices to
the Delhi government, Delhi Municipal Corporation and Delhi police on Tuesday. The
Commission sought a report on action taken by authorities and directed the chief
secretary to submit a report on action taken against coaching centres functioning
violating government norms.

“The National Human Rights Commission (NHRC), India has taken suo motu
cognizance of media reports that three students drowned to death in the flooded
basement library of a prominent civil services coaching centre in Delhi on 27th July,
2024. The News report indicated that many complaints regarding water logging were
made to the authorities, but no action was taken,” the Commission said in a statement.

Citing media reports, the Commission said reports indicate negligence on the part of the
authorities concerned. “It has been noted that a few days back reportedly in another
incident of authorities’ negligence a civil services aspirant died due to electrocution
while crossing a waterlogged street of which it had taken suo motu cognizance.
Therefore, the Government of NCT of Delhi, Municipal Corporation as well as the law
enforcement agencies cannot escape their liability. Accordingly, notices have been
issued to the Chief Secretary, Government of NCT of Delhi, the Commissioner of Police
and the Commissioner, Municipal Corporation to submit a detailed report in the matter
within two weeks,” it said.

The Commission also directed the chief secretary to conduct a thorough survey to know
exact number of institutes and coaching centres running in violation of the prescribed
norms across Delhi. The commission also asked authorities to provide details regarding
action taken against public servants who failed to do their lawful duty.

Three students died after the basement of an IAS coaching centre in Delhi's Old
Rajindra Nagar got flooded on Saturday evening. The bodies of the students were
retrieved from the site during the rescue operation. The bodies of two female students
were retrieved from the site initially by the NDRF, local police and fire department. A
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third body was recovered later. Police said the deceased were from Kerala, Telangana
and Uttar Pradesh.

The deceased were identified as Shreya Yadav, a native of Ambedkar Nagar district of
UP, Tanya Soni, whose permanent address is in Telangana and Nivin Dalwin, a
resident of Kerala's Ernakulam.
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IAS coaching centre deaths: NHRC takes suo motu cognisance; seeks
report from govt, civic body

https://www.businesstoday.in/india/story/ias-coaching-centre-deaths-nhrc-takes-suo-
motu-cognisance-seeks-report-from-govt-civic-body-439423-2024-07-30

In this incident, 3 IAS officers died after the basement of the coaching centre in the Old
Rajinder Nagar area got flooded after heavy rains on Saturday.

The National Human Rights Commission (NHRC) on Tuesday issued notices to Delhi
government, city police chief and municipal commissioner in the Rau's IAS Study Circle
incident that took place on Saturday.

In this incident, 3 IAS officers died after the basement of the coaching centre in the Old
Rajinder Nagar area got flooded after heavy rains on Saturday. The victims were
identified as Tania Soni (25), Shreya Yadav (25), and Nevin Dalwin (28).

The NHRC asked them to submit a detailed report on the incident in two weeks. The
human rights body has also asked the Delhi chief secretary to conduct a thorough
survey done to ascertain the exact number of institutes and coaching centres running in
violation of the prescribed norms.

In the report, every detail of such institutes including complaints pending against them
and action taken by the department concerned. NHRC also took suo motu cognisance
of media reports on the incident, which indicate that despite many waterlogging-related
complaints, "no action was taken" by the authorities.

The commission said the news reports indicate towards negligence on the part of the
authorities concerned. Not only this, the commission also took cognisance of the death
of a civil services aspirant in Delhi's Patel Nagar area.

In this incident, a civil services aspirant died due to electrocution while crossing a
waterlogged street near the Patel Nagar metro station. The civil services aspirant was
identified as 26-year-old Nilesh Rai.

Meanwhile, the Union Home Ministry has formed a committee to investigate the Rau's
IAS Study Circle incident. The committee has been tasked to probe the circumstances
that led to the flooding, fixing accountability and recommending measures and policy
changes to prevent similar incidents in the future.
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The committee has to submit its findings within 30 days. Due to the outrage against the
incident, sealing 13 MCD officials launched an anti-encroachment operation in Old
Rajinder Nagar. As a result, 13 illegal coaching centres were sealed.
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Jaipur: AU JUT A ISRATH 3T AEATIYPR TN & Ufdde = =t

https://jantaserishta.com/local/rajasthan/jaipur-discussion-on-the-report-of-rajasthan-

state-human-rights-commission-in-the-legislative-assembly-3426926

Jaipur SRAGR | FIfdrear Tt o Rig WiawR @ A SR &1 g fay™= 941 | &gl fdh udd
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'McD, fewil TReR MR @ 79 81 & d", NHRC A 3T IWig TR
gIed &1 forar wad: I3

https://www.aaijtak.in/india/delhi/story/nhrc-taking-suo-motu-cognizance-of-old-rajinder-
nagar-incident-seek-report-from-delhi-govt-mcd-ntc-1995384-2024-07-30
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NHRC Demands Action Following Civil Services Aspirants’ Deaths

https://newsd.in/nhrc-demands-action-following-civil-services-aspirants-deaths/

The commission also expressed grave concern over another incident where a civil
services aspirant died from electrocution in a waterlogged area, urging for accountability
from the authorities.

The National Human Rights Commission (NHRC) has instructed the Delhi government,
city police chief, and municipal commissioner to provide a detailed report within two
weeks regarding the tragic deaths of three civil services aspirants in a coaching centre’s
flooded basement.

In response to media reports highlighting negligence, the NHRC’s statement requested
comprehensive information detailing the number of such educational institutes operating
against norms, including any pending complaints and actions taken against them.
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NHRC Issues Notice To Delhi Chief Secretary, Delhi Police
Commissioner & Commissioner Of MCD Over Deaths Of 3 Students
Due To Drowning In Coaching Centre

https://www.jaisalmernews.com/news/national/nhrc-issues-notice-to-delhi-chief-
secretary-delhi-police-commissioner-commissioner-of-mcd-over-deaths-of-3-students-
due-to-drowning-in-coaching-centre-253881/

The National Human Rights Commission (NHRC) has issued notices to the Delhi Chief
Secretary, Delhi Police Commissioner and Commissioner of Delhi Municipal
Corporation over the deaths of three students due to drowning in the city. The
Commission asked them to submit a detailed report on the matter within two weeks.

It has also asked the Delhi Chief Secretary to get a thorough survey done to know the
exact number of such institutes and coaching centres running in violation of the
prescribed norms across Delhi. The Commission said, that every detail of such
institutes including complaints pending against them and action taken by the
department concerned is to be mentioned in the report.

The Commission also asked them to inform about the action taken against the
responsible public servants who failed to do their lawful duty to check these
irregularities. Apart from this, it has asked the Delhi Government to intimate about the
compensation paid to the next of kin of the deceased as well as steps taken to ensure
that such tragic incidents do not recur.
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NHRC issues notice to Delhi Chief Secretary, Delhi Police
Commissioner & Commissioner of MCD over deaths of 3 students in
coaching centre

https://theindianawaaz.com/2024/07/30/nhrc-issues-notice-to-delhi-chief-secretary-
delhi-police-commissioner-commissioner-of-mcd-over-deaths-of-3-students-in-
coaching-centre/

The National Human Rights Commission (NHRC) has issued notices to the Delhi Chief
Secretary, Delhi Police Commissioner and Commissioner of Delhi Municipal
Corporation over the deaths of three students due to drowning in the city. The
Commission asked them to submit a detailed report on the matter within two weeks.

It has also asked the Delhi Chief Secretary to get a thorough survey done to know the
exact number of such institutes and coaching centres running in violation of the
prescribed norms across Delhi. The Commission said, that every detail of such
institutes including complaints pending against them and action taken by the
department concerned is to be mentioned in the report.

The Commission also asked them to inform about the action taken against the
responsible public servants who failed to do their lawful duty to check these
irregularities. Apart from this, it has asked the Delhi Government to intimate about the
compensation paid to the next of kin of the deceased as well as steps taken to ensure
that such tragic incidents do not recur.



TIMES OF INDIA, Online, 31.7.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

NHRC notice to Delhi govt, MCD & cops

https://timesofindia.indiatimes.com/city/delhi/nhrc-notice-issued-to-delhi-govt-mcd-
police-for-upsc-aspirants-deaths/articleshow/112149099.cms

New Delhi: Taking suo motu cognisance of the incident involving the death of three
UPSC aspirants in the flooded basement of a coaching centre in Delhi’s Rajinder Nagar,
the National Human Rights Commission issued notices to the authorties and said that
the Delhi govt, MCD as well as law enforcement agencies “cannot escape their liability”.

The commission has directed the state to identify institutes and coaching centres
running in violation of the prescribed norms across Delhi.

The commission in its statement higlighted that news reports indicated that many
complaints regarding waterlogging were made to the authorities, but no action was
taken. Expressing serious concern, the commission observed that the contents of the
news report indicate negligence on the part of the authorities. It has been noted that a
few days back reportedly in another incident of authorities’ negligence a civil services
aspirant died due to electrocution while crossing a waterlogged street of which it had
taken suo motu cognisance.

Notices have been issued to the Delhi chief secretary, the commissioner of police and
the MCD commissioner to submit a detailed report in the matter within two weeks.

The NHRC has also asked the state govt's chief secretary to get a thorough survey
done to establish the exact number of such institutes and coaching centres running in
violation of the norms. “The commission would like to know about the action taken
against the responsible public servants”

We also published the following articles recently

Coaching centre flooding: NHRC issues notices to Delhi govt, municipal
commissionerThe NHRC issued notices to Delhi's government, police chief, and
municipal commissioner about the deaths of three civil services aspirants in a flooded
coaching center basement. They requested detailed reports within two weeks.
Additionally, the Delhi chief secretary was asked to survey coaching centers violating
norms, reflecting serious safety and administrative concerns in the city's educational
infrastructure.112132763

MCD initiates action against coaching centres flouting normsThe Municipal Corporation
of Delhi took action against coaching centres violating norms after three students died in
a flooded basement. A high-level committee will investigate. Last year's survey helped
identify violators. The MCD found the library had insufficient safety exits and blames
encroached storm drains for the flooding.112084783

NHRC notice to Delhi govt, police chief on death of 26-year-old UPSC aspirantThe
NHRC issued notices to the Delhi government and police after a 26-year-old UPSC
aspirant died from electrocution in Patel Nagar. The victim, Nilesh Rai, was electrocuted
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while crossing a waterlogged street by an iron gate next to an electric pole with exposed
wires. The Delhi government ordered an inquiry into the incident.112021154
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NHRC Seeks Report from Delhi Govt, Civic Body on Coaching Centre
Deaths

https://odishabhaskar.in/breaking/nhrc-seeks-report-from-delhi-govt-civic-body-on-
coaching-centre-deaths-88035/

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of three students drowned in the flooded basement library of a prominent
civil services coaching centre in Delhi on July 27, to issue notices to the Delhi
government, city police chief and municipal commissioner.

The NHRC sought a detailed report from them in two weeks.

The Delhi chief secretary has also been asked to get a thorough survey done to
ascertain the exact number of such institutes and coaching centres running in violation
of the prescribed norms across Delhi. The details of such institutes, including
complaints pending against them and action taken by the department concerned, is to
be mentioned in the report, the statement issued by the NHRC said.

The NHRC also took cognisance of the death of another civil services aspirant in Delhi’'s
Patel Nagar area due to electrocution while crossing a waterlogged street.
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NHRC takes suo motu cognizance of student's death at Delhi's
coaching centre

https://www.hindustantimes.com/education/admissions/best-product-management-
courses-give-your-career-prospect-a-boost-pick-from-market-leaders-like-isb-iim-
kellogg-101721803584776.html|

The Commission has observed that the contents of the news report indicate negligence
on the part of the authorities concerned.

Days after the death of three UPSC aspirants due to drowning in the flooded basement
library of a coaching centre in Delhi, the National Human Rights Commission (NHRC)
issued notices on Tuesday to the Delhi Chief Secretary, the Police Commissioner and
the MCD Commissioner calling for a detailed report in the matter within two weeks.

NHRC directed to carry out a survey to find the number of such institutes & coaching
centres running in violation of the prescribed norms in the national capital and to take
action against the negligent officers in failing to check these irregularities

NHRC, India, has taken suo motu cognizance of media reports that 3 students drowned
to death in the flooded basement library of a prominent civil services coaching centre in
Delhi on Saturday, July 27.

Expressing serious concern over the incident, the Commission has observed that the
contents of the news report indicate negligence on the part of the authorities concerned.
Earlier, in another incident of authorities' negligence, a civil services aspirant died due to
electrocution while crossing a waterlogged street, of which it had taken suo motu
cognizance.

The NHRC directed that the municipal corporation and the law enforcement agencies
cannot escape their liability.

Accordingly, notices have been issued to the Chief Secretary, Government of NCT of
Delhi, the Commissioner of Police and the Commissioner, Municipal Corporation, to
submit a detailed report on the matter within two weeks.

The Delhi Chief Secretary has also been asked to get a thorough survey done to know
the exact number of such institutes and coaching centres running in violation of the
prescribed norms across Delhi. Every detail of such institutes, including complaints
pending against them and action taken by the department concerned, is to be
mentioned in the report. The Commission would like to know about the action taken
against the responsible public servants who failed to do their lawful duty to check these
irregularities.
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Apart from this, the Commission has asked the Government of NCT of Delhi to inform
them about the compensation paid to the next of kin of the deceased as well as steps
taken or proposed to ensure that such tragic incidents do not recur.

"According to the media reports, around 35 students were studying in the library when,
suddenly, rainwater started flowing in. This created panic, as it was one thing to wade
through waterlogged streets and quite another to have a situation like a dam burst,
where one has no means to escape' the direction reads.

Earlier in the case pertaining to the drowning of the students in the basement of Rau's
IAS coaching centre in Delhi's Rajinder Nagar, the accused was sent to 14-day judicial
custody by the Tis Hazari court on Monday.

Meanwhile, the Ministry of Home Affairs (MHA) on Monday formed a high-level
committee to investigate the flooding in the basement of a coaching institute, which led
to three civil service aspirants' deaths due to drowning in Delhi's old Rajinder Nagar.

The committee will examine the circumstances surrounding the incident, identify the
responsible parties, and recommend measures to prevent such incidents in the future.

The committee will have an Additional Secretary in the Ministry of Housing and Urban
Affairs (MoHUAQO), a Principal Secretary (Home) of the Delhi Government, a Special
Commissioner of the Police (Delhi Police), a Fire Advisor and a Joint Secretary in the
MHA as convenors, the spokesperson further said. The committee will submit its report
in 30 days.

The incident, which occurred on Saturday after a drain burst, claimed the lives of
Shreya Yadav (Uttar Pradesh), Nivin Dalwin (Kerala) and Tanya Soni (Telangana) in the
basement of Rau's IAS Circle in Old Rajendra Nagar. The coaching centre was later
sealed by the police.
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https://jantaserishta.com/delhi-ncr/nhrc-took-suo-motu-cognizance-of-the-death-of-
three-students-due-to-drowning-in-a-coaching-center-in-delhi-3426308
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Rau Coaching Center Incident: NHRC S T ﬂﬁﬁ-gﬁr\q ST dd 3R 3t
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https://www.jagran.com/delhi/new-delhi-city-ncr-rau-coaching-center-incident-nhrc-sent-

notice-to-chief-secretary-police-commissioner-and-mcd-and-sought-report-in-two-
weeks-23769039.html
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Tuticorin firing: CBI failed to unearth truth, says HC

https://timesofindia.indiatimes.com/city/chennai/tuticorin-police-firing-investigation-by-
hc/articleshow/112126144.cms

Chennai: The Central Bureau of Investigation (CBI) has shockingly failed to unearth the
truth relating to the Tuticorin police firing killing 13 anti-Sterlite protesters in 2018,
Madras high court said, adding, “its report is unrealistic and unreliable.”

A division bench of Justice S S Sundar and Justice N Senthilkumar then granted three
months for state’s directorate of vigilance and anti-corruption (DVAC) to hold a fair,
transparent, and independent investigation into the assets of police and revenue officers
and their family members suspected to have been involved in the firing, and to file a
report.

The court’'s directive comes two weeks after it observed that the firing was a
predetermined act carried out at the behest of an industrialist. “He (industrialist) wanted
to teach the protesters a lesson and the authorities facilitated it,” it said. It then directed
DVAC to investigate the assets of all the officers, including IPS and IAS officers, who
had been posted in Tuticorin at the relevant point of time.

When the case was taken up for further hearing on Monday, the bench said it is on a
mission to probe into the human rights violation perpetrated against unarmed anti-
Sterlite protestors by the armed police. The court said it wanted to ensure that such an
incident doesn’t recur in future.

“‘Monetary aid will not compensate for the loss of lives; the attitude of compensating
human lives with money should go; one individual was able to do all these things, that’s
why we have taken up this mission,” the division bench said.

The court passed the order on a plea moved by human rights activist Henri Tiphange
seeking direction to the National Human Rights Commission (NHRC) to reopen the
probe into the 2018 police firing which was suo motu closed by the commission.

We also published the following articles recently

Maharashtra State Human Rights Commission (MSHRC) asks state to pay Rs 2 lakh for
'illegal' detention by policeThe Pantnagar police detained four labourers repairing a
sewage pipeline without any complaint against them and briefly locked up their
contractor. The Maharashtra State Human Rights Commission has recommended Rs 2
lakh compensation to the contractor and departmental action against the police officials
involved for illegal detention and misconduct.112074275

Probe shows Bobby complicit in human trafficking: NIA courtA special NIA court denied
bail to Gurgaon-based bodybuilder and influencer Balwant alias Bobby Kataria, linked to
a human trafficking case. The investigation suggests Kataria and associates forced
Indian youngsters to work for cyber criminals in Southeast Asia. Despite his counsel's
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argument of false implication, the court found prima facie evidence against
Kataria.112028781

2 Justices bench split, larger bench to decide GM mustard caseThe Supreme Court of
India issued a split verdict on the government's decision to allow environmental release
of genetically modified mustard DMH-11. Justices B V Nagarathna and Sanjay Karol
held opposing views on the matter, necessitating a larger bench to resolve the issue.
Field trials will remain stayed until the controversy is settled. 111970124
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UPSC Coaching Centre Death: NHRC Issues Notices To Delhi Govt,
Police Commissioner, MCD Commissioner

https://www.freepressjournal.in/india/upsc-coaching-centre-death-nhrc-issues-notices-
to-delhi-govt-police-commissioner-mcd-commissioner

According to news reports, many students had filed complaints about the water logging
issue before the incident, but authorities did not take any action.

Days after death of three students due to drowning in the flooded basement library of a
coaching centre in Delhi, The National Human Rights Commission (NHRC) took the suo
motu cognizance of the reported incident.

The NHRC on Tuesday, issued notices to the Delhi Chief Secretary, the Police
Commissioner and the MCD Commissioner asking for a detailed report in the matter
within two weeks.

The action from NHRC comes 3 days after 3 UPSC aspirants drowned to death in the
flooded basement library of a prominent civil services coaching centre in Delhi on 27th
July.

According to news reports, many students had filed complaints about the water logging
issue before the incident, but authorities did not take any action.

In a statement released by the Commission, it said, "Commission has observed that the
contents of the news report indicate negligence on the part of the authorities concerned.
It has been noted that a few days back reportedly in another incident of authorities’
negligence a civil services aspirant died due to electrocution while crossing a
waterlogged street of which it had taken suo motu cognizance. Therefore, the
Government of NCT of Delhi, Municipal Corporation as well as the law enforcement
agencies cannot escape their liability. Accordingly, notices have been issued to the
Chief Secretary, Government of NCT of Delhi, the Commissioner of Police and the
Commissioner, Municipal Corporation to submit a detailed report in the matter within
two weeks."

According to release, the Delhi Chief Secretary has also been asked to get a thorough
survey done to know the exact number of such institutes and coaching centres running
in violation of the prescribed norms across Delhi.
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UPSC coaching centre deaths: NHRC seeks report from Delhi Govt,
asks for details of errant institutes

https://indianexpress.com/article/cities/delhi/upsc-coaching-centre-deaths-nhrc-report-
delhi-govt-details-errant-institutes-9484876/?ref=latestnews hp

The National Human Rights Commission says news reports ‘indicated negligence on
the part of the authorities’ and says they can’t escape liability

The National Human Rights Commission on Tuesday issued notices to the Centre and
the Delhi Government in connection with the incident in which three IAS aspirants
drowned in the flooded basement library of a UPSC coaching centre in New Delhi.

“The National Human Rights Commission (NHRC), India has taken suo motu
cognizance of media reports that 3 students drowned to death in the flooded basement
library of a prominent civil services coaching centre in Delhi on 27th July, 2024. The
News report indicated that many complaints regarding waterlogging were made to the
authorities, but no action was taken,” the commission said in a press release.

Calling for a detailed report within two weeks, the commission sought responses from
the chief secretary, Government of the National Capital Territory of Delhi; the
commissioner of police; and the municipal corporation commissioner. Additionally, the
commission observed that news reports “indicated negligence on the part of the
authorities” and said that they could not escape liability.

The commission also said the chief secretary had been asked to get a “thorough
survey” done to ascertain the exact number of such institutes and coaching centres
running in violation of prescribed norms across the national capital.

“‘Every detail of such institutes including complaints pending against them and action
taken by the department concerned is to be mentioned in the report. The Commission
would like to know about the action taken against the responsible public servants who
failed to do their lawful duty to check these irregularities,” the commission said.

The commission also asked the Delhi Government to provide details of the
compensation paid to the next of kin of the deceased and steps taken to ensure the
non-recurrence of such incidents.
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On July 27, three IAS aspirants died after they were trapped in the basement of a
coaching centre in Old Rajinder Nagar which was flooded when a drain burst during
heavy rain. The incident came days after another aspirant was electrocuted on a
waterlogged Delhi street.
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UPSC coaching centre deaths: NHRC seeks report from Delhi Govt,
asks for details of errant institutes

https://indianexpress.com/article/cities/delhi/upsc-coaching-centre-deaths-nhrc-report-
delhi-govt-details-errant-institutes-9484876/lite/

The National Human Rights Commission says news reports ‘indicated negligence on
the part of the authorities’ and says they can’t escape liability

The National Human Rights Commission on Tuesday issued notices to the Centre and
the Delhi Government in connection with the incident in which three IAS aspirants
drowned in the flooded basement library of a UPSC coaching centre in New Delhi.

“The National Human Rights Commission (NHRC), India has taken suo motu
cognizance of media reports that 3 students drowned to death in the flooded basement
library of a prominent civil services coaching centre in Delhi on 27th July, 2024. The
News report indicated that many complaints regarding waterlogging were made to the
authorities, but no action was taken,” the commission said in a press release.

Calling for a detailed report within two weeks, the commission sought responses from
the chief secretary, Government of the National Capital Territory of Delhi; the
commissioner of police; and the municipal corporation commissioner. Additionally, the
commission observed that news reports “indicated negligence on the part of the
authorities” and said that they could not escape liability.

The commission also said the chief secretary had been asked to get a “thorough
survey” done to ascertain the exact number of such institutes and coaching centres
running in violation of prescribed norms across the national capital.

“‘Every detail of such institutes including complaints pending against them and action
taken by the department concerned is to be mentioned in the report. The Commission
would like to know about the action taken against the responsible public servants who
failed to do their lawful duty to check these irregularities,” the commission said.

The commission also asked the Delhi Government to provide details of the
compensation paid to the next of kin of the deceased and steps taken to ensure the
non-recurrence of such incidents.



INDIAN EXPRESS, Online, 31.7.2024

Page No. 0, Size:(0)cms X (0)cms.

On July 27, three IAS aspirants died after they were trapped in the basement of a
coaching centre in Old Rajinder Nagar which was flooded when a drain burst during

heavy rain. The incident came days after another aspirant was electrocuted on a
waterlogged Delhi street.
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UPSC HIfRT HeX # Hid: NHRC A fiwedt TRPR iR TR i simga &l
oY foa Aifes

https://hindi.lifeberrys.com/news/upsc-coaching-centre-deaths-nhrc-issues-notices-to-
delhi-government-municipal-commissioner-220339.html#google vignette
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https://hindi.theprint.in/india/coaching-center-incident-nhrc-issues-notice-to-delhi-
government-municipal-commissioner/713453/?amp
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DI gTgd | NHRC &1 fewell TReR &t Aifed, IaT- Rrerdl w &
PIRATS DI TS
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